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Place: New Delhi
Date: 16.12.2024

Respondent No. 2

Through
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\“:b—*“

Amit Shukla

Advocate for the Respondent No. 2
For LEXWEB

Advocates & Legal Advisors

Office at : D- 54, Sector — 48

Noida — 201303

Email: amitshukla@lexweb.in

Ph. No. +91 9999933220; 9999333220



BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1010 of 2024

IN THE MATTER OF:

Shree Nageshwar Singh

Shikshan Prashikshan Mahavidyalaya Gadwara

Pratapgarh ....Applicant
Versus 4

Uttar Pradesh Pollution Control Board & Ors. ....Respondents

RESPONSE AFFIDAVIT ON BEHALF OF THE RESPONDENT
NO.-2, UTTAR PRADESH POLLUTION CONTROL BOARD, IN
COMPLIANCE TO THE ORDER DATED 04.09.2024 PASSED BY

THE HON’BLE NATIONAL GREEN TRIBUNAL., PRINCIPAL

hereby solemnly affirm and state on oath as under:

1. That in the official capacity mentioned above, I am acquainted with
the facts and circumstances of the case and as such I am competent

and authorized to swear this affidavit.

o
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4.

That the present matter is that the College of the applicant is
located on land bearing Gata No. 145 situated in Village Chaura
Tehsil Pratapgarh District Pratapgarh and the Municipal
Authorities are using the land bearing Gata No. 145/1 and 145/2 as
garbage depository for the last few months which is causing
nuisance and health hazard to the college students.

That vide its order dated 04.09.2024 passed in [A No. 398/2024,
filed in the present matter, this Hon’ble National Green Tribunal,
Principal Bench, New Delhi (hereinafter referred to as Hon’ble
Tribunal) by allowing the IA in question with direction to
respondents to file their response/reply by passing the following
direction:

...7. Issue notice to the respondents for filing their response/reply
by way of affidavit before the Tribunal at least one week
before the next date of hearing through e-filing. If any
respondent directly files the reply without routing it through
his advocate then the said respondent will remain virtually
present to assist the Tribunal. Applicant is directed to serve
the respondents and file an affidavit of service at least one
week before the next date of hearing.

That in compliance to the order dated 04.09.2024 passed by this

Hon'ble Tribunal the officials of the UPPCB has inspected the site

_ f}uﬁ/



in question on 06.11.2024 in presence of the Chairman of the
applicant college. A true copy of the inspection report is being

attached herewith as Annexure No.R2/1.

That during the course of inspection the officials of the UPPCB has
collected the water sample from the hand pump installed adjacent
to the applicant college and sent to the authorized laboratory of the
UPPCB for analysis. A true copy of the analysis report is being

attached herewith as Annexure No.R2/2.

That further the officials of the UPPCB at the time of inspection
have also monitored the Ambient Air Quality from the first floor
near the main gate of the applicant college. A true copy of the
Analytic Data of the Ambient Air Quality Monitoring is being

attached herewith as Annexure No.R2/3.

: ﬁ"? . That furthermore vide its letter no.-481/NGT-OA/1010/2024-25

2

. A ) ":dated 28.10.2024, UPPCB has seeks an information from

ecutive Officer, Nagar Panchayat Gadwara Bazar, Pratapgarh
regarding the Municipal Solid Waste collected near the applicant
college.

In pursuance to the letter dated 28.10.2024, mentioned
above, the Executive Officer, Nagar Panchayat Gadwara Bazar,
Pratapgarh vide its letter dated 08.11.2024 has provided the

information along with the photograph regarding to the grievance

1
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in question. A true copy of the letter dated 08.11.2024 along with

the photograph is being attached herewith as Annexure No. R2/4.

8. That the Annexure annexed to the present accompanying Affidavit
is true copy of their respective original.

9. That the present affidavit on behalf of the Uttar Pradesh Pollution
Control Board is submitted before this Hon’ble Tribunal for kind

perusal and consideration.

DEPON

-

VERIFICATION:

NOARY
Verified at Lucknow on the .%k“th day of December, 2024 that the

contents of above affidavit are true and correct to my knowledge based on
records and information received and believed to be true, no part of it is

false and nothing material has been concealed there from.

Ny DEPO#&’
/oS %'




ANNEXURE NO. R2/1
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Regional Office
U.P. Pollution Control Board, Raebareli

ANNEXURE NO. R2/2

Ground Water Analysis Report of Shri Nagendra Shikshan Prashikashan Mahavidylaya & Surroundings Chaura, Pratapgarh

Sampling Date: 06/11/2024

S. | Sampling Location pH TDS Total. Copper | Cadmium | Lead | Nickel | Zinc Iron
e (mg/l) | Chromium | (mg/1) | (mg/l) | (me/t) | (me/1) | (me/1) | (mg/1)
(mg/1)
1. | BOREWELL CAMPUS OF SHRI NAGENDRA SHIKSHAN
PRASHIKASHAN MAHAVIDYLAYA, CHAURA, 831 | 320.0 ND 0.004 ND ND ND | 0.051 | 0.009
PRATAPGARH
2. IMH NEAR SHRI NADNKISHORE HOUSE, CHAURA,
PRATAPGARH 8.28 336.0 ND 0.003 ND ND ND 0.032 | 0.007
Standard: Drinking Water- Specification IS 10500:2012(2nd
Rev.) Required Acceptable Limit - 6.5-8.5 | 500.0 0.05 0.05 0.003 0.01 0.02 50 0.30
N . 4
>
o < T ket N\t
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A. Analytical Data of Ambient Air Quality Monitoring

Date of Monitoring-
Name of Industry-

Sample Collected By—

ANNEXURE NO. R2/3

REGIONAL LABORATORY
U.P. POLLUTION CONTROL BOARD

Address: C-Block, Indira Nagar, Awas Vikash Colony,

06-11-2024

SHRI NAGENDRA SHIKSHAN PRASH|
PRATAPGARH

Phone: 0535-2973034

Mr. Nagmani Kumar, JRF, Mr. Bharat Kumar, J.L.A.

Rnebareli-22900 1, U.P.

KASHAN MAHAVIDYLAYA, CHAU RA,

N i ey CERAE ] 1 s |
S‘ No: ¢ I 502 ma) B K =
&A&i‘-!&a- T L b [ & R i) R(IJB/ SRR [ T =4
1 First Floor near Main Gate 4.09 813
Standard as per CPCB 80.0 80.0
NATha

O T2 g&l
Analysed By R.O,

S\A. \\\\\\w\
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